LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Thursday, 09 March 2017 / 18 Phalguna, 1938 (Saka)
2.00 PM

1. Special Mention(Rule-280):
The following Members to raise matters under Rule-280 with the permission of
the Chair :-

1. Shri Parveen Kumar
2. Shri Prakash Jarwal
3. Shri Sandeep Kumar
4. Shri Somnath Bharti
S. Shri Asim Ahmed Khan

2. Papers to be laid on the Table:

Ms. Alka Lamba

Shri Vijender Gupta
Shri Mohinder Goyal
Shri Jagdish Pradhan
0. Shri Som Dutt

KON

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay the copies of the
following on the Table of the House:

I.  Annual Report of the financial year 2014-15 in respect of Ambedkar
University, Delhi (Hindi and English versions).

II. Annual Report for the year 2015-16 of the Delhi Co-operative Housing
Finance Corporation Ltd. (Hindi and English versions).

3. Discussion on Annual Budget (2017-18) :
Discussion on Annual Budget (2017-18) presented by Sh. Manish Sisodia,
Hon’ble Deputy Chief Minister on 08 March 2017.

Delhi Prasanna Kumar Suryadevara
09 March 2017 Secretary
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